NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH - 11
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 15-07-2021 AT 2.30 P.M THROUGH VIDEO
CONFERENCING:

PRESENT: SMT. R. SUCHARITHA, MEMBER (JUDICIAL)
SHRI B. ANIL KUMAR, MEMBER (TECHNICAL)

APPLICATION NUMBER
PETITION NUMBER : CP(IB)/84(CHE)/2021
NAME OF THE PETITIONER : JR Foods Limited

NAME OF THE RESPONDENTS

UNDER SECTION : Sec 10 Rule 7 of IBC, 2016

ORDER

Ld. Practising Company Secretary Mr. A.S. Sathish Kumar for the
Petitioner/Corporate Debtor.

The Petitioner shall issue notice to the Secured Creditors returnable by

13.08.2021 and file Affidavit of Service before the next date of hearing.

List this matter on 13.08.2021 for hearing.

-sd- -sd-
(ANIL KUMAR B) (R. SUCHARITHA)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

\E


Agalya
Stamp


